FORM B
PUBLIC ANNOUNCEMENT
(Regulation 12 of the Insclvency and Bankruptcy Board of India (Liquidation Process)
Regulations, 2016}

FOR THE ATTENTION OF THE STAKEHOLDERS OF
INCAB INDUSTRIES LIMITED

Name Of Corporate Debtor " Incab Industries Limited

Zy | Date Of Incorporation Of Corporate 12/02/1920
Debtor

.

2. Authority Under Which Corporate RoC-Kolka;a
Debtor Is Incorporated/
Registered
4. Corporate ldentity Number Of U27 108WB1920PLC00364 1

Corporate Debtor

. Address Of The Registered Office As per MCA Website:

it Ermpel Sy il Sope 9, Hare Street, Kolkata - 700001
| Corporate Debtor ’ '

6. Date Of Closure Of Insolvency 07/02/2020 (Order of Honble NCLT,
Resolution Process Kolkata Bench)

¥ Liquidation Commencement Date Of 07/0-2/—2020
Corporate Debtor ——

8. Name and registration number of i Negma + Tl S Agarwal
the insolvency professional acting

1 ] | Re 1 tat o
as Liquidator gistration No

IBBI/IPA-001/1P-P00470/2017-18/10813

oo

9. | Address and e-mail of the liquidator, |

; . Address: Subarna Appartment,
as registered with the Board

(Opp.: Udayan Clubj,

21N, Block-A, New Alipore,

' Kolkata - 700053

email:  shashiaggrediffmail.com

10. Address And E-Mail To Be Used Address: Subarna Appartment,
For Correspondence With The (Opp.: Udayan Club)
Liquidator o ' :

21N, Block-A, New Alipore,
i Kolkata - 700053
email: cab6750urediffmail.com

1 il Last Date For Submission Of Claims | 08/03/2020

Notice is herehy given that the Hon'ble National Company Law Tribunal. Kolkata Bench
has ordered the commencement of ligwidauon of Incab Industries Limited on
07/02/2020.

The stakeholders of Incab Industries Limited are hereby called upon to submit their
claims with proof on or before 08/03/2020, to the liquidator at the address mentioned
against item No. 10.

The financial creditors shall submit their claims with proof by electronic means only. All
other creditors may submit the claims with the proof in person, by post or by electronic
means.

Submission of false or misleading proofs of claim shall attrg®y penalties.

Date: 07/02/2020
Place: Kolkata

Name o igdidator: Shashi Agarwal
Insolvency ProfeSsional Registration No.:
IBBI/IPA-001/iP-PO0470/2017-18/10813



